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BrcdemE  INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF INDIA

Title: 4(1)(b)(iii)(i1)
Reference No.: 4(1)(b)(ii1)(i1)- Date:15/07/2020

4(1)(b)(iii)(i1)-Final Decision Making Authority-Department Wise

S.No Department Link
1 HR,Admin Link
2 IT

Administrative Decisions:
CGM-IT/ Member /
Chairman

Financial Decisions:

(i) Upto Rs. 25 lacs:
ED/Gen

(i) More than Rs. 25
lacs: Chairman

3 Inspection Link



https://www.irdai.gov.in/ADMINCMS/cms/Uploadedfiles/RTI_FAQ/HR_Annexures/Annexure-6-%20Competent%20Authorities%20and%20Appellate%20Authorities.pdf
http://www.irdai.gov.in/ADMINCMS/cms/Uploadedfiles/RTI_FAQ/IT_Annexures/Delegation of powers Inspection dep10082021.pdf
http://www.irdai.gov.in/ADMINCMS/cms/Uploadedfiles/RTI_FAQ/IT_Annexures/Delegation of powers Inspection dep10082021.pdf

